
%  Oml Anmem PHALGUNA tm  ($AKA) Oral Answers a6

+
**00. W RI ARVIND M. PATEL?

8HRJ VEKAIUA;

Will the Minister of RAILWAYS 
be pleased to state:

(«) whether there U> any scheme to 
provide employment to the children of 
loyal Railway employees who have 
not taken part in the May, 1974 
strike;

(b) if ao, the number of applications 
received tinder the category,

(c) the number of persons employ­
ed; and

(d) the number of applications still 
p*mdmg consideration**

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI MOHD SHAFI QURESHI) 
<a> to fd> A statement is laid on the 
Table of the House.

Statement

(a) to <d) Folio a mg an a mouuce- 
mtnt b> the Minister of Rail \a\J» if 
Parliament in December, 197!, m the 
wako of a number of agitations, and 
*ork stoppages on the Railwa> s that 
services of loyal staff wsuid not go 
unrecognised, a decision was taken in 
February, 1974, to extend the scope 
of compassionate appointment to tons 
and daughters of employees who show 
outstanding devotion to duty in the 
face of intimidation and violence to 
which Railwaymen were more and 
more subject Out of about a lakh of 
application* received by the Railway 
administrations, appointments have 
been offered to more than 7,000 per* 
*ona. Aa the number of vacancies are 
limited, if hat not been possible to 
oftar employment to all. but loyel 
staff who#* wat/daughter# could not 
be ofltaed appointment have been 
«i*«n v&m incentives like cash 
awards, advance increments, extension 
<* aerrk% ate*
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SHRI VEKARIA' Out of one lakh 

applfcents only 7,000 are employed. 
There It thus th« possibility of favour 
«nd disfiftvour being shown in the 
selection. I am a Member of Parlia-



Orol Antwtrt Qrt& An*u#n

avmt and 1 have get son* com-

<f*fwir a ha* aijbo tim
tent to the Ministry and the super, 
minitftry, the Railway Board to Hu 
vastigsfte Into tfceee favour* and 4*f- 
favours. I should Ilka to know whe­
ther the Government proposed to « u  
quite into the matter or not Second­
ly, 1 want to know whether the Gov­
ernment propose to keep a waiting 
liat for those persons who have not 
Cot employment till now.

SHRI MOHD. SHAFI QURE8H1- I 
have already atated that we have 
received certain complaints from 
various sources, and the whole list 
is being scrutinised a fresh. If wo 
Had that there has been some favouri­
tism shown to aome particular par. 
eons, naturally those miatakea will be 
rectified.

SHRI VEKARIA: Witt file waiting 
list be kept or not?

SHRI MOHD. SHAFI QURESHX: 
Yes, it will be kept

SHRI S. M. BANERJEE; Hie ao. 
called loyal worker* and their loyal 
sons . . .  (Interruptions)

SHRI JiOORUL HUDA. Blacklegs
SML & M. BANEHJ1*. That is my 

innnjbtion. 1 have not called them 
Had# * * 1 have simply uaed the word 

because once they ar« not 
their own colleagues, they 

loyal to the Government, 
go against the Government 

alao.
X would like to know whether it i> 

«  fact ffcat aome workers, some rail- 
Way employees, have atffl not got back 
their jobs* especially the casual work­
er*, in »pite ef the order* issued by 
ttw teaa Minister who is no more with 
*», These workers have not beta 
taken back only because their place* 
hWe hem filled up by the so-called 
loyal workers. They may m m m  the 
MHbfsr far the loyal wft*k**» and 
^ w a & n g  JUat may bt k*pt for an- 
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worka of a temporary nature, and 
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priority will be given tft them.

SHRI & M. S A in O tt; They havw 
worked for 10 or 19 yeaia. They 9& 
regular. They cannot be called casuafc.
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WRITTEN ANSWERS TO QUESTION

Deterioration in Operation of Railway
Service in gamastlpur Division

"386, SHRI N, K. SANGHI: Will
the Minister of RAILWAYS be pleas-
ed to state;

(a) whether some public men of
Bihar have drawn the Prime
Minister's attention through a
memorandum to the serious
deterioration in the operation
of railway services in Samasti-,
pur Division of the North
Eastern Railway;

(b) whether the memorandum has
pointed out the virtual col ,
Ianse of the Railway adminis-
tration in Sarnastipur division
and has urged upon Govern-
ment to utilise the services of
the army at ~he specific point
to combat the menaces of in-
crease in crime in Railways
by professional crirrunals, des-
truction of the Railway pro;
perty by such elements and
the open USe of Railways for
purpose of smuggling contra,
band goods; and

'(c) if so, Government's reaction
In this regard?

THE MINISTER OF' STATEl IN THE:
MINISTRY OF RAILWAYS (SInU
MOHD, SHAFI QURESHI); (a) No
such memorandum is reported to have
been recei ved.

(b) and (c), Do not arise,

FoOd c-rains DistdbutioD iD Scarcity
Areas of Gujarat

*388, SHRI n, 1', JADEJA: Will the
Minister of RAIL WA YS be pleased to
state;

(a) whether the Railways have
given any concession in eespect of
foodgrains distribution ir.. the SCar-
city area of Gujarat State; and

(b) if so, the salient features there-
of?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILAWAYS (SHRI
BUTA SINGH); (a) Yes, Sir.

(b) The salient features of the con-
cession provided by the railways for
consignments of foodgrains intend-
ed for distribution amongst the vic-
tims in the scarcity affected areas of
Gujarat are as under;-

(i) That such consignments are
booked by Sadguru Seva
Sangh from any station in
Uttar Pradesh, Andhra Pra-
desh, Orissa, Rajasthan Guja_
rat, Maharashtra, Punj~b and
Haryana states to stations in
the districts of Kutch, Sur-
endra Nagar, Rajkot and
Jamnagar in the State of
Guj arat.

(ii ) That a certificate is pro-
duced by the consignor that
the consignment is a dona-
tion and is intended Ior
free distribution among the
drought affected people and
has not been paid for by the·
Central Government or State
Governmeut or some agency'
thereof.




